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3T, 1355(37).— Fes T TTHTT, TS TISTART ATATFIT 924 E (LU S FT ¥ <) (B T0H =8 T47q 3%
Srferferare g7 79T 8 T o7 3% AT IT-eTT () FTT T& AT 7 TANT F2d g, T THTHTT &1 ST 6 TET JTT0T
FAT 2 T wgTry Usa & AR orer #§ TEE 7gEm €3 F At ootooo T AT Q {0y TF F -G F FAwir
(ST fAse QMo Higd -9 /¥-3 & AT (R ST, Tawed ST TATAT 6 Al TASI 6 o7 a8 G
srutera & foraerr wfer avfa fi=r sraeet & fear w37 €, UET GiF %7 o719 7 o o7 Ser il S Fal ¢ |

FrE ot =xfeh, ST 9 | RaaE g, I Atafas it a7 397 67 IT-g77 (2) F AT T i<h Ao 6 fore vy
¥ o ITART 9T TGS § T ATELAAT & THTIF T ARG T THE &7 & ATq2 a1 srai=y Tehve FT T |

UHT Tes T qerq IriaeTy, saia Sy sfderd sefic & forfea =v § frar s s sad
I AT ATAFIAT FoFT SO fiT Feqw wrierarey, safrendt & imra &7 # 77 foeft fofer sraemdt g g4 s
FT TAFT T T VT &7 A7 qHarS F TET aAqT VHT {7 =T F:2 % TH7, e Fw g, o qem e
AT THHA, AT ZILT AT AT SATATAIT T ST T FAT T AT T FAT |

% rterfeam 7 e 37 Y SU-amey () F A werw urfery gy fhar war g ofY sweer sifaw g

T ATAGAAT % AT T ATAT I o T T 7T AL AT TR & I FATAT H ITASH g AT
3T Raas ARt g teqor o s aear 2 |
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LA
TETTY ST F G ot § T8 72Tt €3 % fRAT. oo+ooo & fRY. ¢ ¢+0y ¢ T i it S arelt &=
TR sroraT §L=AT afga s &7 |ferd .
TS T ATH: AEIY St &7 91 AT
wH qIEIT H&AT SR T TR || o i e C kI ER T IR FT AT
S (P ) @FFRT)
1 3 4 5 6
TS AT ATH: STAX
UEKIKIERER
1 55 BEl Feft 0.0335 (g7 ) 0.0335
2 56 BEl Feft 0.6056 (FFa¥ ) 0.6056
3 59 BEl Feft 0.6849 (FF24¥ ) 0.6849
4 60 IGEl FT 0.228 (%47 0.228
5 61 IBELl FT 0.6216 (¥4 0.6216
6 62 BEl Feft 0.9864 (2% ) 0.9864
7 67 BEl Feft 0.728 (2#77) 0.728
8 68 BEl Feft 0.655 (2447 ) 0.655
9 77 BEl Feft 0.4148 (zF¥) 0.4148
10 78 BEl Feft 0.9265 (FF¥ ) 0.9265
11 81 BEl Feft 0.614 (F#77) 0.614
12 82 BEl Feft 0.1201 (FF¥ ) 0.1201
13 83 IBEL FT 1.251 (F%aT) 1.251
14 84 IBEL FT 0.0262 (ZFaT) 0.0262
15 88 st FT 0.5639 (F#aY) 0.5639
16 89 IBEL FT 0.5929 (ZFaT) 0.5929
17 90 st FT 0.3003 (F#a¥) 0.3003
18 91 IBEL FT 0.4334 (ZF2T7) 0.4334
19 97 IGEil FT 0.0579 (%47 0.0579
20 River T et 0.3334 (%47 0.3334
21 Road T et 0.0651 (2% ) 0.0651
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HILT T TSIA . AHTYTL

UEEIGIEHCINERIC

22 547(359) el 0.6718 (%47 0.6718
23 548(360) Feft 0.6286 (FF=a¥) 0.6286
T T ATH: TLATST qieT

24 1 Feft 0.3061 (FFaX) 0.3061
25 2 Feft 0.6984 (ZF=a¥ ) 0.6984
T T AR ST

26 125 Feft 0.8137 (Z#a¥) 0.8137
27 128 Feft 1.4968 (ZFaT ) 1.4968
28 129 Feft 0.4869 (FFI¥) 0.4869
29 142 Feft 0.4814 (ZFa¥) 0.4814
30 143 Feft 1.0586 (3Fa7 ) 1.0586
31 144 ERL 0.3924 (FFaX) 0.3924
32 145 ERL 0.4643 (FFaX) 0.4643
33 193 FT 0.3761 (3%=a¥) 0.3761
34 194 FT 0.479 (¥4 0.479
35 River LS 0.1114 (FFTY) 0.1114
36 Road URGRil 0.0362 (FFI¥) 0.0362
Tie T ATH: FHATIIL

37 26 Feft 0.1239 (FFa¥) 0.1239
38 27 Feft 0.2741 (ZF¥) 0.2741
39 28 Feft 0.3858 (ZFI¥) 0.3858
40 29 Feft 0.2159 (ZFI¥) 0.2159
41 33 FT 0.0617 (¥4 0.0617
42 34 FT 1.063 (FFaT) 1.063
43 54 FT 0.1954 (%) 0.1954
44 56 FT 0.6742 (ZFTY) 0.6742
45 57 Feft 0.8548 (Z#=a¥ ) 0.8548
46 58 Feft 1.2077 (Z%97 ) 1.2077
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47 59 fasfy Feft 0.3432 (Z#77) 0.3432
48 63 fasfy Feft 0.9959 (F#7 ) 0.9959
49 64 fasfy Feft 0.3449 (F#77) 0.3449
TTe =T ATH: ATHTYI

50 12 fasfy el 0.1284 (FF77 ) 0.1284
51 13 IBEL Feft 0.0283 (¥4 0.0283
52 18 IBEL FefY 0.1167 (¥4 0.1167
53 38 IREI Eil 0.0602 (FF47 ) 0.0602
54 56 IREI Eil 0.0669 (FF47 ) 0.0669
55 70 IREI Eil 0.1325 (FFa7 ) 0.1325
56 71 IREI Eil 0.0347 (247 0.0347
57 80 IBELl FT 0.1884 (%47 0.1884
58 83 fasf Feft 0.2399 (F#27¥) 0.2399
59 Railway TR et 0.0283 (34277 0.0283
60 Road GECARA] LS 0.0355 (%47 0.0355
I T AT AT qieT

61 31 faoft el 0.7113 (247 0.7113
e T ATH: FHATAT JieT

62 12 fasft Eil 0.918 (F#7X ) 0.918
63 13 fasft Eiil 0.4802 (FF47 ) 0.4802
64 17 IREl Bl 0.0216 (FF47) 0.0216
65 18 IREl Bl 0.0272 (FF47) 0.0272
66 19 IREl Bl 0.1318 (FF47) 0.1318
67 20 IBEL FT 0.0401 (¥4 0.0401
68 21 IBEL FT 0.1864 (¥4 0.1864
69 22 IGEl FT 0.1778 (%4 0.1778
70 23 IBEL FT 0.2158 (%4 0.2158
71 24 IBEL el 0.3368 (¥4 0.3368
72 25 IBEL el 0.0269 (¥ 0.0269
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73 26 EEl Feft 0.0149 (F%a¥) 0.0149
74 37 IGELl FT 1.4665 (FFTT ) 1.4665
Total 31.2998

[T. . RW/NH-12014/1 4/2024-MAH/Zone-1V/3A]
g e, s

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 16th March, 2026

S.0. 1355(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required
for Construction of (widening/two lane with paved shoulder/ four laning etc.,) maintenance, management and
operation of National Highway 63 Udgir Bypass in the stretch of land from Km. 00+000 to Km. 11+758 in the
District of Latur in the state of Maharashtra , hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, raise objections to the use of such land for the aforesaid purpose under sub-section(1)
of section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer Udgir in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either Allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be covered under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structure falling National Highway 63 Udgir
Bypass in the stretch of land from Km. 00+000 to Km. 11+758 in the District of Latur in the State of

Maharashtra.

State: MAHARASHTRA District: Latur

SI. No. |[|Survey/Plot Number|| Type of Land Nature of Area Area

Land (in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Udgir
Village: Pimpri
1 55 Private Agriculture 0.0335 (Hectare ) 0.0335
2 56 Private Agriculture 0.6056 (Hectare ) 0.6056
3 59 Private Agriculture 0.6849 (Hectare ) 0.6849
4 60 Private Agriculture 0.228 (Hectare ) 0.228
5 61 Private Agriculture 0.6216 (Hectare ) 0.6216
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6 62 Private Agriculture 0.9864 (Hectare ) 0.9864
7 67 Private Agriculture 0.728 (Hectare ) 0.728
8 68 Private Agriculture 0.655 (Hectare ) 0.655
9 77 Private Agriculture 0.4148 (Hectare ) 0.4148
10 78 Private Agriculture 0.9265 (Hectare ) 0.9265
11 81 Private Agriculture 0.614 (Hectare ) 0.614
12 82 Private Agriculture 0.1201 (Hectare ) 0.1201
13 83 Private Agriculture 1.251 (Hectare ) 1.251
14 84 Private Agriculture 0.0262 (Hectare ) 0.0262
15 88 Private Agriculture 0.5639 (Hectare ) 0.5639
16 89 Private Agriculture 0.5929 (Hectare ) 0.5929
17 90 Private Agriculture 0.3003 (Hectare ) 0.3003
18 91 Private Agriculture 0.4334 (Hectare ) 0.4334
19 97 Private Agriculture 0.0579 (Hectare ) 0.0579
20 River Government Non. 0.3334 (Hectare ) 0.3334
Agriculture
21 Road Government Non. 0.0651 (Hectare ) 0.0651
Agriculture
Village: Nagalgaon
22 547(359) Private Agriculture 0.6718 (Hectare ) 0.6718
23 548(360) Private Agriculture 0.6286 (Hectare ) 0.6286
Village: Bortal Tanda
24 1 Private Agriculture 0.3061 (Hectare ) 0.3061
25 2 Private Agriculture 0.6984 (Hectare ) 0.6984
Village: Udgir
26 125 Private Agriculture 0.8137 (Hectare ) 0.8137
27 128 Private Agriculture 1.4968 (Hectare ) 1.4968
28 129 Private Agriculture 0.4869 (Hectare ) 0.4869
29 142 Private Agriculture 0.4814 (Hectare ) 0.4814
30 143 Private Agriculture 1.0586 (Hectare ) 1.0586
31 144 Private Agriculture 0.3924 (Hectare ) 0.3924
32 145 Private Agriculture 0.4643 (Hectare ) 0.4643
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Agriculture

33 193 Private Agriculture 0.3761 (Hectare ) 0.3761
34 194 Private Agriculture 0.479 (Hectare ) 0.479
35 River Government Nog 0.1114 (Hectare ) 0.1114
Agriculture
36 Road Government Noq 0.0362 (Hectare ) 0.0362
Agriculture

Village: Somnathpur

37 26 Private Agriculture 0.1239 (Hectare ) 0.1239
38 27 Private Agriculture 0.2741 (Hectare ) 0.2741
39 28 Private Agriculture 0.3858 (Hectare ) 0.3858
40 29 Private Agriculture 0.2159 (Hectare ) 0.2159
41 33 Private Agriculture 0.0617 (Hectare ) 0.0617
42 34 Private Agriculture 1.063 (Hectare ) 1.063
43 54 Private Agriculture 0.1954 (Hectare ) 0.1954
44 56 Private Agriculture 0.6742 (Hectare ) 0.6742
45 57 Private Agriculture 0.8548 (Hectare ) 0.8548
46 58 Private Agriculture 1.2077 (Hectare ) 1.2077
47 59 Private Agriculture 0.3432 (Hectare ) 0.3432
48 63 Private Agriculture 0.9959 (Hectare ) 0.9959
49 64 Private Agriculture 0.3449 (Hectare ) 0.3449
Village: Malkapur

50 12 Private Agriculture 0.1284 (Hectare ) 0.1284
51 13 Private Agriculture 0.0283 (Hectare ) 0.0283
52 18 Private Agriculture 0.1167 (Hectare ) 0.1167
53 38 Private Agriculture 0.0602 (Hectare ) 0.0602
54 56 Private Agriculture 0.0669 (Hectare ) 0.0669
55 70 Private Agriculture 0.1325 (Hectare ) 0.1325
56 71 Private Agriculture 0.0347 (Hectare ) 0.0347
57 80 Private Agriculture 0.1884 (Hectare ) 0.1884
58 83 Private Agriculture 0.2399 (Hectare ) 0.2399
59 Railway Government [ " 0.0283 (Hectare ) 0.0283
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60 Road Government Noq 0.0355 (Hectare ) 0.0355
Agriculture

Village: Maroti Tanda
61 31 Private Agriculture 0.7113 (Hectare ) 0.7113
Village: Somala Tanda
62 12 Private Agriculture 0.918 (Hectare ) 0.918
63 13 Private Agriculture 0.4802 (Hectare ) 0.4802
64 17 Private Agriculture 0.0216 (Hectare ) 0.0216
65 18 Private Agriculture 0.0272 (Hectare ) 0.0272
66 19 Private Agriculture 0.1318 (Hectare ) 0.1318
67 20 Private Agriculture 0.0401 (Hectare ) 0.0401
68 21 Private Agriculture 0.1864 (Hectare ) 0.1864
69 22 Private Agriculture 0.1778 (Hectare ) 0.1778
70 23 Private Agriculture 0.2158 (Hectare ) 0.2158
71 24 Private Agriculture 0.3368 (Hectare ) 0.3368
72 25 Private Agriculture 0.0269 (Hectare ) 0.0269
73 26 Private Agriculture 0.0149 (Hectare ) 0.0149
74 37 Private Agriculture 1.4665 (Hectare ) 1.4665
Total 31.2998

[F. No. RW/NH-12014/14/2024-MAH/Zone-IV/3A]
SHAIKH AMINKHAN, Director
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